NEW OKHLA INDUSTRIAL DEVELOPMENT ATHORITY"
OFFICE OF THE Dy. GENERAL MANAGER (JAL) o
SECTOR-5, NOIDA 5

No: Noida/DGM(Jal)/2020/.. 0 e T Dated .....-\ AL S

To
The Consultant _Judicial-NGT (P.B.)

Email ID : iudicial-ngt@gov.in

SUBJECT : UPDATES ON THE PROPOSED ACTION PLAN IN COMPLIANCE TO HON’BLE NGT DIRECTION:

Ref.:
1. NGT OA No. 1002/ 2018 titled Abhist Kusum Gupt

19/02/2019 and 30/07/2019.
2. CPCB File No. A-14011/1/ 2015-UPC-1/ 2015/ 2477 dated 06/06/2019

3. Noida Authority Letter No.: Noida/ CEO/ 2019/ 1401 dated 20/12/2019

a Vs State of Uttar Pradesh & Ors order -daféi_:l

In compliance with the Hon’ble NGT direction Noida Authority vide above referred letter submitted 9 (Nine)::

point action plan before the Hon’ble bench.

An update on the submitted action plan is hereby furnished for the ready perusal and sympa”ché""ti'c‘:

consideration please:

Follow up Action

Action Plan with
Proposed Timeline as

submitted before
A committee has been
constituted to inspect high
rise building’s STP and to
evaluate the performance
of every STP. The
committee will examine
whether the STP 10
perform standard
parameter. It operates ina
compliance manner and
discharges only the
treated effluent in the
passing drain, post
utilizing ~ the treated
waste-water at their end.
The defaulters are to be
identified and

1).The committee as constituted by the NOIDA AUTHORITY has made:.
inspection at 57 high rise societies. There are total 95 nos. of Grd@'p{
Housing Societies out of which 43 nos. of project are completed and 52
nos. of societies have got partial occupancy certificate. The inspection of
55 percent high rise societies has been completed. Status report of their.

STPs are as follows:-

?\Iro Name of Societies STP Status

M/s Granite
Great
Properties Ltd.
C-23, Greater
Kailash Enclave,
Part-1, New
Delhi.
M/s Paras | GH-01D,
Season Haven | Sector-168
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Sewage is being discharge m
open drain. Notice has been
issued by Noida Authority and
discharge of untreated Sewagé |
has been stopped. §

GH-03
Sector-100

Discharging sewage in open
drain. Penalty of Rs. 80,000/~ has




recommended for
environment

compensation for non-
compliance of NGT orders.
More stringent action will

be taken against the
builders as per Noida
Authority rules. (Time

Required - 1year)

Pvt. Ltd, GH-

01D, Sector- NGTs Environmental norms.
168, Noida Discharge of untreated Sewagé
(Paras Season has been stopped. :
Society )

been imposed for violation of

M/s Supertech
Ltd. Plot No. -B-
28 & 29, Sector-

; GH-1A STP is functional but not
3 58, Noida .
Sector-74 performing standard norms.
(Supertech _
Capetown
Society)
M/s Skytech
Construction
Pvt. Ltd. Plot GH-01D, STPconstruction is no}:
4 No.-GH-01D, Sector-76 completed,
Sector-76, so non-functional and locked
Noida (Skytech
Matrott) :
Untreated sewage is being
. discharged A
5 M/S A-mrapall Sector 76 into drain from back side of
Silicon City . :
society
through long pipeline
6 jSsno;sec::‘ Court Sector 78 STP not Constructed
M/s  Antriksh '
Developers &
Promoters Pvt. .
7 Ltd., Plot No.- | GH-05A, STP functional but not properly
GH-05A, Sector- | Sector-78 maintained '
78, Noida
(Antriksh  Golf
View -lI)
M/s Sunshine
Infrawell  Pvt.
Ltd., Plot No.- GH-05B .
8 GH-05B, Sector- Constructed but not functional " -
. Sector-78 . T
78, Noida “
(Sunshine
Helios)
M/s G.S.
Protors Pvt. . "
. ltd, GH-01C, | GH-01C, i;l':int::cdeer construction Ng
Sector-78, Sector-78 )
Nl (sikka staff available
Karmik)
M/s Orian | GH-01/B
10 Infrabuild Pvt. | Sector 78 SIF nat Copstructed
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Ltd., Plot No.-
GH-01/B,
Sector-78,
Noida (Aditya
Urban Casa)

11

M/s Aims Max
Gardenia
Developers Pvt.
Ltd. Plot No.-
GH-01, Ecocity,
Sector-75,
Noida

GH-01,
Sector-75

STP not functioning properly

12

Aims Max
Gardenia
Developers Pvt.
Ltd., GH-08,
Sector-75,

Noida

Sector-75

STP not functional

13

Aims Max
Gardenia
Developers Pvt.
Ltd., GH-12,
Ecoctiy,
Sector-75,

Noida

GH-12
Sector-75

STP functional but

maintained properly

ndt

14

M/s Valuent
Developers Pvt.
Ltd. Plot No.- H-
169, Sector-63,
Noida (Valuent
Infra
Developers)

GH-16
Sector-75

Applied for

Jal/Sewar
Connection v

15

| Noida

M/s Maxblis
Construction
Pvt. Ltd., Plot
No.-17, Ecocity,
Sector-75,
(Max
Villas GH-17)

GH-17
Sector-75

STP not properly

16

M/s Paramount
Towers Pvt.
Ltd., Plot No.-
GH-06, Sector-
137, Noida
(Paramount
Floraville) .

GH-06
Sector-137

STP found working

M/s Gulshan
Homes Pvt. Ltd.,
Plot No.-GH-

GH-07A
Sector-137

STP found working
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Sector-
Noida

07A,
137,
(Gulsan
Vivante)

18

M/s Imperial
Housing

Venture Pvt.
Ltd. 11" Floor,
Paras Twin
Tower, Sector-
54, Gurgaon,
Haryana (Paras
Tierra)

GH-01
Sector-137

STP not working Properly

19

M/s Logix
Infrastructure
Pvt. Ltd. GH-02,
Sector-137,
(Blossom
County)

GH-02,
Sector-137

STP Not found working in fulil
capacity 5

20

M/s Supertech
Ltd. Plot No.-
GH-03, Sector-
137, Noida
(Supertech GP
housing)

GH-03
Sector-137

STP found working

21

Purvanchal
Society GH-4

Sector-137

STP found working

22

M/s Exotica
Housing,  Pvt.
Ltd., GH-05A,
Sector-137
(Frexco Prasco)

GH-05A
Sector-137

STP found working

23

M/s M.P.G.
Realty Pvt. Ltd.,
Plot No.-GH-
078, Sector-137,
Noida (Ajnara
Home)

GH-07B
Sector-137

STP not found working

24

M/s L.V. County
Pvt. Ltd., Plot
No.-GH-05,
Sector-121,
Noida
County)

(Cleo

GH-05
Sector-121

STP is functional but
performing
standard norms

not

25

M/s Ajnara
India Ltd. Plot
No.-GH-01B,
Sector-74,

Noida (Ajnara

GH-01B
Sector-74

STP is functional but
performing

standard norms

not
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Grand Heritage)

26

M/s J.M.
Housing  Ltd.,
Plot No.-GH-

-01C, Sector-76,

Noida (Im
orchid )

GH-01C,
Sector-76

STP functional

27

Antrish Forest

Sector-77

STP not Functional

28

M/s Great
Value Projects
India Ltd. Plot
No.-GH-02,
Sector-107,
NOida (Great
Value Sharnam
Society)

GH-02
Sector-107

STP functional

29

M/s Sunworld
Developers Pvt.
Ltd., Plot No.-
GH-01B, Sector-
107) Noida
(Sunworld
Vanalika
Society)

GH-01B,
Sector-107

STP Not functional

30

Prateek
Infraprojects
India Pvt. Ltd.
GH-01A (Beta-2)
Sector-107,
Noida (Prateek
Edifice Society)

GH-01A
(Beta-2)
Sector-107

STP functional

31

Lotus Boulvard
Plot no03)

Sector-100

STP functional

w
[ 8]

M/s Claud-9
Projects Pvt.
Ltd. Plot No.-
229, Okhla
Industrial
Estate, New
Delhi (Lotus
Spacia Plot No
GH-02)

GH-02
Sector-100

STP not functioning properly

33

M/s Sethi
Buildwel Pvt.
Ltd., Plot No.-
GH-01B, Sector-
107) Noida

GH-02B,
Sector-76

STP not functional
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(Shathi Max)

34

M/s Logix
Infratech  Pvit.
Ltd. Plot No.-
GH-01, Sector-
143, Noida
(Logix Blossom
Green)

GH-01
Sector-143

STP not functional

35

M/s Logix city
Developers Pvt.
Ltd. Plot No.-
GH-02, Sector-
143, Noida
(Logix Blossom
Zest)

GH-02
Sector-143

STP not functional

36

M/s
Zodiac
Developers Pvt.
Ltd., Plot No.-
GH-03. Sector-
120, Noida
(Amarpali
Zodiac)

Amarpali

GH-03
Sector-120

STP is not working

37

M/s R.G.
Residency Pvt.
Ltd., Plot No.-
GH-02, Sector-
102, Noida (R.G.
Buildtech)

GH-02
Sector-120

STP is not working

38

M/s Gaursons
India Ltd., Plot
No.-GH-04,
Sector-119,
Noida (Gaur
Grander)

GH-04
Sector-119

STP not constructed

39

M/s Eldeco
Infrastructure &
Properties Ltd. ,
Plot No.-GH-03,
Sector-119,

Noida (Eildeco
Amantran)

GH-03
Sector-119

STP is in running condition but -
Maintenance records are not
provided .

40

Gulshan
IKwana, Sector-
143, Noida

Sector-143

STP functional
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Aditya

STP not constructed sewer Ime

41 gelibra;;on, Sector-76 of society connected to maiﬁ |
SERL=I G sewer line of Noida Authority. -..
Noida ) P
Prateek
42 Wisterls, Sector-77 STP working properl
Sector-77, € properly
Noida
Elite Homez, .
43 | Sector-77, Sector-77 STP found in proper functional
Noida
Civitech
Sampriti, G
-77 P |
44 Sector-77, Sector STP not functioning proper y
Noida
Grahparvesh, S
45 | Sector-77, Sector-77 STP found in proper functional ** :
Noida F
Ajnara Defodril,
46 | Sector-137, Sector-137 | STP found not working
Noida
Supertech
47 | Ecocity, Sector- | Sector-137 | STP found working
137, Noida
48 | Prateek Stylon Sector-45 STP found working
49 | NRI City Homes | Sector-45 STP found working
50 Garde'ma Sector-46 STP found working
Gallaria
51 | Jalvayu Tower Sector-47 STP found working
El A
52 decyy Ananila Sector-48 STP found working
Apartment
Pearl
53 earls Gateway Sector-44 STP found working
Towers
54 | Assotech Sector-44 STP found Not working
55 | Steller Green Sector-44 STP found worki>ng
56 Antriksh Sector-77 STP under construction

Kanball

L
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Amrapali

P found worki
Shaphire 1 & 2 STF found working

57 Sector-45

Inspection of societies has been affected due to Covid-19, that is the
reason of slow progress, so it is requested to kindly grant extra time :in
addition to compliance period. Inspection report and photographs
enclosed (Annexure-A)

In compliance with
Hon’ble NGT directions
and Water Prevention Act-
1976, joint inspections
with UPPCB team will be
conducted at different
sections/ location and
violators to be
appropriately prosecuted.
Cecmmittee  shall  also
check untapped sewer
lines of individuals/
builders/ villagers and
same shall be informed to
concerned department for
necessary action. (Time
Required - 1year)

Joint Inspection with UPPCB team is carried out as per norms prescrlbed
by State Pollution Control Board at different industries
Location:-

1. M/s Sandeep Paper Mill, sector -06 : STP found functional and
performing standard norms prescribed by CPCB copy of the
consolidated report is attached herewith for your kind perusal
please. :

2. M/s Body Care International Ltd., D-247/13, sector-63 : There wz:as:
no arrangements for treatment of untreated effluent. Untreated,
effluent was discharging into noida drain . A sample of untreated.
effluent analyzed and found not match the prescribed limits.
Report sent to board head office to penalize the industries for non'
compliance of water (Pollution cantrol) article 1974. ‘

3. M/s Halidram Snacks Pvt. Ltd., plot no.-A-11, sector -68 : ETP
found functional and report of treated water analyzed and found:
according to norms as prescribed by CPCB . :

4. M/s Anand Electro Platers, B-87- 88, sector -10 : ETP fou_r:fdf
functional and sample of treated water has been analyzed.at
regional office and found as per norms as prescribed by CPCB. ;

5. Location Village-Harola, Notice has been issued to villagers to stap:
discharging polluted water in drains. They are directed connect tc
waste water pipes into existing sewer lines. Notice issued to 1. |
House No.-V-71, 2. House No.-V-68, 3. House No. V-17 of village‘
Harola. .

(Annexure — B)

Proposals for
strengthening of existing
sewerage network
amounting to Rs. 19.77 Cr.
have been submitted and
same are to be executed
on priority basis. (Time
Required - 2years)

There are total 10 (ten) indentified,sewer strengthening works. Five worksA
out of eight are almost completed ,that is of 65 percent of the targeted.
The updated information sheet having details of works is attachedf
herewith.as (Annexure-C) ,

Noida Authority in
anticipation of  future
projected load has already
planned to put more STPs
of capacity 180MLD as
planned by WAPCOS in
place to accommodate the
future load of sewerage

Noida has 6 nos. of STPs constructed at different places. Ex15t|ng CapaCIty.
of STPs is 231 MLD. Sewage generation on an average is 215 MLD
(Present)

The STP project having capacity 180MLD is in progress.
Vide C.B. No. mention below

C.B. No.14/ GM(R)/ AO/ SM (OA)/ 2020-21 Dt. 03.09.2020 for 80 MLD
C.B. No. 15/ GM(R)/ AO/SM (0OA)/2020-21 Dt. 03.09.2020 for 100 IVH:_'D‘
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carried out against | The drives to ensure encroachment free drains embankments are carried: .
encroachers on | by the respective Work Circle Incharge. The copy of the recent |
embankment of drains | summarized reports with photographs as carried by the respective work |
and same has been | circles indicate no encroachment on the drain’s embankments are placed
maintained. So disposal of | herewith as Annexure —F for your ready perusal please.
untreated waste water
into  drains has been
stopped. All
encroachments on the
embankment of these
30drains will be removed
within next one vyear.
(Time Required — 1year)

9 | Noida will arrange further | Noida has invited WAPCOS vide letter no. Noida/DGM(Jal)/ 2020/139
study by WAPCOS/ EIL to | Dt. 07.09.2020 to carry out feasibility study to intercept 30 drains and
evaluate feasibility of | connect these drains to main Sewer lines. L
Intercepting sewer | In this regard we have received reply form WAPCOS vide letter no
scheme as a long-term | WAP/Noida/Jal/2020/01 Dated 09.09.2020 in which they are agree. to
remedial measure based | undertake the project and assured that they will send their expert team to
on the study report | inspect the condition of drains and assess the volume of work mvo,ved
further action will be | Further WAPCOS has assessed volume of work and proposal has been
taken accordingly. (Time | submitted including charges of survey. Proposal is under process of
Required -3 years) approval from competent authority.
(Annexure — G)

Pl. Note: The Progress of the work has been slow down due to COVID-19

Enclosure :-
1. Copy to time bound Action Plan (Submitted)
2. Copy to Bank Guarantee (Submitted)

(AVINASH\TRIPATHI)
OFFICER ON SPECIAL DUTY"
NOIDA ‘
Copy to ......
P.S. to Chairman, Sir for kind information.
P.S. to Chief Executive Officer Ma’am for kind information.
P.S. to Additional Chief Executive Officer (N) Ma’am for kind information.
P.S. to Additional Chief Executive Officer (S) Ma’am for kind information.
P.S. to Additional Chief Executive Officer (P) Sir for kind information.
General Manager (R) for kind information.
Dy. General Manager (Jal) for necessary action.
Senior Project Engineer (Health) for necessary action.

PAAN R W

FFICER ON SPECIAL DUTY
NOIDA o
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Joint Inspection Report of Sewage Treatment Plant In Residential

Objective:-
To inspect high rise building’s STPs in order to evaluate the performance of every
STPs and also to understand whether it operation is complaint manner and discharge only
the executive treated effluent in the passing sewer line, post utilizing the treated waste
water at their end or not. These defaulters to be identified and recommended for
Environmental Compensation for non- compliance of NGT orders. '

Reference:
Hon’ble National Green Tribunal OA No- 241/2019 Monika Srivastava Vs. Noida

1

2

& Ors.

Apartment NOIDA

OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & Ors,

In'a review meeting on the above referred NGT case Chief Executive Officer
Noida, Smt. Ritu Maheshwari, directed to inspect randomly few high rise buildings STPs
and come out with inspecting report on the status of STPs operation. A team was
constituted by CEO having following representatives from different departments.

1 Project Engineer (Public Health)

2 Senior Manager (Jal)

3 Senior Manager (Work Circle)

4 Manager ( Outer Agency)

- The team inspected following of the residential Apartment/Group Housing/High

Rise as under

S No Date Time of inspection Name of Inspected site

1 20.02.2020 3.40 PM, Super Tech Cape Town Sector-74

2 20.02.2020 4.20 PM, Skytech Metrott Sector-76

3 20.02.2020 440 PM, Amarpali Silicon Sector-76

4 02.08.2020 5.20 P.M. Assotech Windsor Court Sector- 78

5 02.08.2020 6.00 P.M, Antriksh Golf Veiw-II Sector- 78

6 02.08.2020 6.40 P M. Sunshine Helios Sector-78

7 02.08.2020 6.50 P.M. Sikka Karmik Sector-78

8 02.08.2020 7.10 P.M, Aditya Urban Casa Sector-78

9 02.08.2020 3.30 P.M. AIMS Max Gradenia Developers GH-01
Sector-75

10 02.08.2020 4.30 P.M. AIMS Max Gradenia Developers GH-08
Sector-75

11 02.08.2020 5.30 P.M. AIMS Max Gradenia Developers GH-012
Sector-75

12 02.08.2020 6.30 P.M. Valuent Infar Developers Pvt Ltd.GH-016
Sector-75

13 02.08.2020 7.30 P.M. Max Vlis Construction Pvt Ltd, GH-017

Sector-75




AN

e

S No Date Time of inspection Name of Inspected site

14 02.08.2020 4.30 P.M. Floravilla Society Sector- 137

15 02,08.2020 5.00 P.M. Gulshan Vivante Sector-137

16 02.08.2020 5.30 P.M. Paras Tierea Sector-137

17 02.08.2020 6.00P.M. Blossom Countee Sector-137

18 02.08.2020 6.30 P.M, Supertech Gr Housing Sector-137

19 02.08.2020 7.00 P.M. Purvanchal Society SGH-4 Sector-137

20 02.08.2020 7.30 P.M. Frexco Prasco GH-5 Sector-137

2 02.08.2020 8.00 P.M. Aajanara home GH-8 Sector-137

Inspection of Residential societies are places as under :-

1

Super Tech Cape Town Sector-74

a) STP operator available at site. Attendance register, operating time record,
maintenance schedule, electricity consumption/shut down etc. records are not
maintained properly.

b) Treated water is being used for irrigation /gardening inside the society but
surplus treated water is being bypassed to drain.

Skytech Mertott Sector- 76

a) STP construction work is not completed and found non functional and
locked.
b) Untreated sewage is being discharges in drain in front of main gate

through pump & hose pipe.

Amarpali Silcon Sector-76

a) Waste water is being discharged in main drain in front of main gate.

b) Untreated sewage is being discharged into drain from back side of the
society through long pipe line.

Assotech Windsor Court Sector- 78
a) STP not constructed/not working.

b) Contact person — Sh K.K. Sinha, G.M Project, M No- 8448289464
c) Total No of units- 734, Occupied — 310

Antriksh Golf Veiw-II Sector- 78

a) Contact person Sh Dinesh Kumar Sharma, Asstt. Property Manager\ M
No- 95404938844, Pump operator name- Sh Raj Bahadur

b) STP  constructed, found in running position but not following NGT
norms, maintenance details, power meter sludge disposal record not
maintained. Operator told that desledging has never been.done. So proper
functioning is doubtful.

c) Total No of units- 1041, occupied- 600.

Sunshine Helios Sector-78

a) Contact person- Smt. Anshu, consumer relation manager-

M. No- 9654314002, Sh Gopal, Plumber- M No- 7836985563
b) STP constructed but not functional.
c) Total units- 4006, occupied- 340

Vi
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9

10

11

12

13

14

16

-3-
Sikka Karmik Sector-78
a) STP under construction, No maintenance staff available.

Aditya Urban Casa Sector-78

a) Contact person- Sh Prem Chand Tyagi, M No- 9412423779, security head,

Sh Guddu Singh, president AOA. M No- 9891456704

b) STP not constructed, disposing the sewage in sewer line directly.

c) Total No of units- 704, occupied- 500.

AIMS Max Gradenia Developers GH-01 Sector-75

a) Contact person- Sh Trilok Kumar, M No- 9999295755
b) STP not properly functional, only pump running.

c) Total No of units- 272 dt. 11.07.2018

AIMS Max Gradenia Developers GH-08 Sector-75

a) Contact person- Sh Sunil Kumar, M No- 9818346689
b) STP not functional.

c) Total No of units- applied for Ja/sewer connection.

AIMS Max Gradenia Developers GH-012 Sector-75

a) Contact person- Sh Trilok Kumar, M No- 9999295755
b) STP not properly functional, only pump running.

c) Total No of units- 180 dt. 09.05.1019

Yaluent Infar Developers Pvt Ltd.GH-016 Sector-75

a) Contact person- Sh Gulshan Kumar, M No- 9560098416
b) Total No of units- applied for Ja/sewer connection.

c) Total No of units- 548 dt. 22.07.2019

Max Vlis Construction Pvt L.td. GH-017 Sector-75

a) Contact person- Sh Balinder Yadav, M No- 8447741609
b) STP not properly functional, only pump running.

c) Total No of units- 299 dt. 07.02.2018

Floravilla Society Sector- 137

a) Contact person- Sh Ram Kumar
b) STP found working.
c) Capacity- 400 running

Gulshan Vivante Sector-137

a) Contact person- Sh Trinath Nair, M No- 9582255223
b) STP found working

c) Capacity- 220 KL

Paras Tierea Sector-137

a) Contact person. Sh Ghanshyam No- 9911250298
b) STP not found working in full capacity

c) Capacity- 1000 KL




17

18

19

20

21

4-
Blossom Countee Sector-137
a) Contact person- Sh Ram Pal
b) STP not found working in full capacity
c) Capacity- 700 KL + 1100 KL (Two)

Supertech Gp Housing Sector-137

a) Contact person- Sh Rajesh Prakash
b) STP found working
c) Capacity- 1000 KL

Purvanchal Society GH-4 Sector-137

a) Contact person- Maj Mohar Singh M No- 9599481120
b) STP found working

c) Capacity- 400 KL+400 KL

Frexco Prasco GH-5 Sector-137

a) Contact person- Sh Pawan Paliwal, M No- 9268257707
b) STP found working

c) Capacity- 500 KL

Aajanara home GH-8 Sector-137
a) Contact person- Sh Sitaram
b) STP not found working

c) Capacity- 320 KL

]
.



ecommendations-

STPs which are in operation without obtaining consent t0 operate needs 10 obtain

consent from UPPCB without any further delay.

2 The by-passing of untreated sewage from STPs shall be stopped immediately

introducing some alternate arrangement of shortage of sewage during peak hours

and upgrading the capacity of pumping stations.

3 The primary treatment units should be operated properly and rags/grit/coarse

material shall be removed regularly for improving the treatment efficiently. The

collected material should be stored at a designated place and disposed in
accordance with the environmental rules.

4 The utilization of treated sewage in plantation, gardening, recyling etc. after

proper disinfection must be ensured at society level. The responsibility of

concerning officer/staff of that work circle may also be fixed incase of violation
of environment of municipal norms.

5 Proper records should be maintained for inlet and outlet flow by installation of
flow measuring devices/arrangement. Also records as indicated above should be
maintained and placed at the site.

6 Proper flow chart, maintenance schedule, last inspection visit etc. having

important details on display board.
W )
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. Joint Inspection Report of Sewage Treatment Plant in Residential

Objective:-

To inspect high rise building’s STPs in order to ev
every STPs and also to understand whether it operation
discharge only the executive treated effluent in the passing se

Apartment,

NOIDA

treated waste water at their end or not.
recommended for environmental compensation for non- compliance of NGT orders.

Reference:-

1

2

Noida, Smt. Ritu Maheshwari, directed to inspect randomly fe)
and come out with inspecting report on the status of STP
constituted by CEO having following representatives from diffi

Hon’ble National Green Tribunal OA No- 241/2019 M

Noida & Ors.

OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & O

aluate the performance of
is complaint manner and

wer line, post utilizing the

These defaulters to be identified and

onika Srivastava Vs.

I's.

In a review meeting on the above referred NGT case Chief Executive Office

w high rise buildings STPs
s operation. A team was
erent departments.

1. Project Engineer (Public Health)
2. Senior Manager (Jal)
3 Senior Manager (Work Circle)
4 Manager (Outer Agency)
The team inspected following of the residential apartment/group housing/high rise
as under :-
S.No Date Time of inspection Name|of inspected site
1 05.08.2020 7.00 P.M. Cleo County Sector-121
2 05.08.2020 6.10 P.M. Ajnara Grand heritage Sector-74
3 06.08.2020 4.00 P.M. JM Orchid Sector-76
4 06.08.2020 5.00 P.M. Antrish Forest Sector-77
5 06.08.2020 5.30 P.M. Great Value shdarnam society GH-02
Sector-107
6 06.08.2020 6.30 P.M. Sunworld Vanatika Society GH-018,
Sector-107
7 06.08.2020 7.30 P.M. Prateek Edifice society GH-01A, Sector-
107 .
8 06.08.2020 3.30 P.M. Lotus boulevard|plot No-03, Sector-100
9 06.08.2020 4.30 P.M. Lotus spacia plot No GH-02, Sector-100
10 07.08.2020 2.00 P.M. Shathi Max plot|No- H2, Sector-76




: .
Inspection of Residential societies are places as under :-

I Cleo County Sector-121
a) STP functional but not performing standard norms.
b) Contact person- Sh Rajeshn Yadav, M No- 7217894343
c¢) Total No of flat- 2500, occupied- 1300

2  Ajnara Grand heritage Sector-74
a) STP not functional properly.
b) Contact person- Sh Anil Sharma, M No- 9971710420
c) Total flat No- 1492, Occupied- 1400

3 JM Orchid Sector-76
a) STP working properly.
b) contact person- Sh Ankit Singh

4  Antrish Forest Sector-77
a) STP not functional

5 Great Value sharnam society GH-02 Sector-107
a) STP operational. log book OK
b) Capacity- 800 KL
¢) Contact person- Sh Mukesh Kumar M No- 7011627712
d) Total no of flat- 777, Completion- 698, connection- 777

6 Sunworld Vanatika Society GH-018, Sector-107
a) STP not working properly.
b) contact person- Sh Sachin. M No- 7011627712

¢) capacity- 250+ 250 KL = 500 KL (Two)

7  Prateek Edifice society GH-01A, Sector-107
a) STP working properly. Log book OK.
b) Contact person. Sh Vijay M No- 79714071220
¢) Capacity- 415 KL

8  Lotus boulevard plot No-03, Sector-100
a) STP found working properly.
b) Contact person- Sh Sandip Rana M No- 9718390648
c) Capacity- 650 x 2= 1300 KL

9  Lotus Spacia plot No GH-02, Sector-100
a) STP not working properly.
b) Contact person- Sh BK Sharma, M No- 9671371400
c¢) Capacity- 400 KL

10 Shathi Max plot No- H2, Sector-76
a) STP not functional.




C  Recommendations

1 STPs which are in operation without obtaining consent to operate needs to obtain
consent from UPPCB without any further delay.

2 The by-passing of untreated sewage from STPs shall be stopped immediately
introducing some alternate arrangement of shortage of sewage during peak hours
and upgrading the capacity of pumping stations.

3 The primary treatment units should be treated properly and rags/grit/coarse
material shall be removed regularly for improving the treatment efficiently. The
collected material should be stored at a designated place and disposed in
accordance with the environmental rules.

4 T he utilization of treated sewage in plantation, recycling etc. after proper
disinfection must be ensured in society level. The responsibility of concerning
officers/ staff of that work circle may also be fixed in place of violation of
environment of municipal norms.

5 Proper records should be maintained for inlet and outlet flow by installation of
flow measuring devices/arrangement. Also records as indicated above should be
maintained and place at the site.

6 Proper flow chart, maintenance schedule, last inspection visit etc. having
important details on display board.
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Joint Inspection Report of Sewage Treatment Plant in Residential
Apartment, NOIDA

Objective:-

To inspect high rise building’s STPs in order to evaluate the performance of
every STPs and also to understand whether it operate in a complaint manner and
discharge only the excessive treated effluent in the passing sewer line, post utilizing the
treated waste water at their end or not. These defaulters to be identified and
recommended for environmental compensation for non- compliance of NGT orders.

Reference:-

1 Hon’ble National Green Tribunal OA No- 241/2019 Monika Srivastava Vs.
Noida & Ors.

2 OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & Ors.

In a review meeting on the above referred NGT case Chief Executive Office
Noida, Smt. Ritu Maheshwari, directed to inspect randomly few high rise buildings STPs
and come out with inspecting report on the status of STPs operation. A team was
constituted by CEO having following representatives from different departments.

Project Engineer (Public Health)

Senior Manager (Jal)

Senior Manager (Work Circle)

Manager (Outer Agency)

The team inspected following of the residential apartment/group housing/high rise
as under :-

B -

S.No Date Time of inspection Name of inspected site
1 24.08.2020 10.30 A.M. GH- 01 Logix Blossom Green Sector-143
2 24.08.2020 11.00 AM. | GH- 02 Blossom Zest Sector-143
3 25.08.2020 11.00 A.M. GH- 03 Amrapali Zodaic Sector-120
4 25.08.2020 11.30 A.M. GH- 02 R.G. Builders Sector-120
5 25.08.2020 12.00 P.M. GH- 04 Gaur Grandur Sector-119
6 25.08.2020 12.30 P.M. GH- 003 Eldco Amantran Sector-119

L. GH- 01 Logix Blossom Green Sector-143
a) STP not functional, sewage is pumping into sewer line directly.

2. GH-02 Blossom Zest Sector-143
a) STP not functional, sewage is pumping into sewer line directly.

3. GH-03 Amarpali Zodaic Sector-120
a) STP not working.
b) Contact person- Mr Gupta, M No- 9818080389

4. GH-02 R.G. Builders Sector- 120
a) STPis not working.
b) Untreated water dispose off directly into sewer line.
¢) Contact person- Sh C S Gupta, security, M No- 9910914447




2-

5 GH- 04 Gaur Grandur Sector- 119
a) As per state manager STP not constructed.
b) Contact person- Sh Shivamji M No- 8543834405

6. GH-003 Eldco Amantran Sector-119
a) STP is in running condition, but could not shows maintenance
records.
b) Treated water dispose off in Noida sewer line.

Recommendations

1 STPs which are in operation without obtaining consent to operate needs to obtain consent
from UPPCB without any further delay.

2 The by-passing of untreated sewage from STPs shall be stopped immediately introducing

some alternate arrangement of shortage of sewage during peak hours and upgrading the
capacity of pumping stations.

3 The primary treatment units should be treated properly and rags/grit/coarse material shall
be removed regularly for improving the treatment efficiently. The collected material
should be stored at a designated place and disposed in accordance with the environmental
rules.

4 T he utilization of treated sewage in plantation, recycling etc. after proper disinfection
must be ensured in society level. The responsibility of concerning officers/ staff of that
work circle may also be fixed in place of violation of environment of municipal norms.

5 Proper records should be maintained for inlet and outlet flow by installation of flow
measuring devices/arrangement. Also records as indicated above should be maintained
and place at the site.

6 Proper flow chart, maintenance schedule, last inspection visit etc. having important
details on display board. :
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Joint Inspection Report of Sewage Treatment Plant in Residential
Apartment, NOIDA

Objective:-

To inspect high rise building’s STPs in order to evaluate the performance of
every STPs and also to understand whether it opuauon is complaint manner and
discharge only the executive treated effluent in the passing sewer line. post utilizing the
reated waste water at their end or not. These defaulters o be identified and
recommended for environmental compensation for non- compliance of NGT orders.

Reference:-
1 Hon ble National Green Tribunal OA No-241/2019 Monika Srivastava Vs.
Noida & Ors.

2 OA No- 1002/2018 Abhisht Kusum Gupta Vs. UP & Ors.

In a review meeting on the above referred NGT case Chief Executive Office
Noida. Smt. Ritu Maheshwari. directed to inspect randomly few high rise buildings STPs
and come oul with inspecting report on the status of STPs operation. A team was
constituted by CEO having following representatives from dilferent departments.

1 Project Engineer (Public Health)
2, Senior Manager (Jal)

3 Senior Manager (Work Cirele)
Manager (Outer Agency)

It

The team inspected following of the residential apartment/group housing/high rise
as under :-

‘ S_..\‘oﬂ. Date ) l:mc o__f_lp_%pwtlon ] e \alm 0_[ 111;,7QL}LLd SllL _ 7 ]
1. 10.09.2020 1 500PM. | Gulshan [Kwana Scctor- 43 ]
2. 110092020 | 400P.M. | Aditya Celebration Sector-76 |
3110092020 | 3.00PM.  Prateck Wisteria Sector-77 |
4. 10092020 | 2.00P.} ,,,_,fk,l lite Homez Sector-77 |
5. 10 09. 2020 | 130PM. | Civitech gdmprm Sn..ctox 77 1I
6. |10.092020 |  530PM. 'cm,ph;m_;,_tl’ Sector-77 -

7. 10. O() "Q?Q 1' 2“10P\/I_ | Ajanara defodril Sector-137
8. 10092020 | 130PM. | Supertech Licocity Sector-137 ]

Inspection of Residential societies are places as under :-

1. Gulshan IKwana GH-03A Sector-143
a) STP functional
b) Contact person- Monu Supervisor M-7900368957
¢) Total No of lat- 1438

\



-2

(%)

0.

Aditya Celebration GH-01B Sector-76

a) STP not not constructed sewer line of society connected 10 main sewer line ol

Noida Authority.
b) Contact person- Sh Ajay Singh M No- 9650345847
¢) Total flat No- 630

Prateek Wisteria GH-01 Sector-77
a) STP working properly.
b) contact person- Salman Supervisor M N0.9623812750

Elite Homez GH-002 Sector-77
) STP found in Proper functional
b) Contact Person Sh. Keshav Sharma Supervisor M- N0.8279744933
¢) Total Nats-372

Civitech Sampriti Sector-77
a) STP not functioning properly
b) Contact person- Sh Peramveer Chaudhary M- No. 6397651432

Grephravesh GH-03A Sector-77
a) STP found in Proper functional
b) contact person- Mr. Asif M No- 9911283912

¢) Toal lats-501

Ajanara daffodil GH-07B Sector-137

a) STP found not Working

b) contact person- Mr. Amir M No- 8037147069
¢) Total Mats-1000

Supertech Ecocity GH-03 Sector-137

) STP found Working

b) contact person- Mr. Titender M No- 9953725738
¢) Total flats-2093

\
gl



Recommendations

1 S TPs which are in operation without obtaining consent 1o operaie needs 1o obtain
consent from UPPCB without any further delay.

2 The by-passing of untreated sewage from STPs shall be stopped immediately
introducing some alternate arrangement of shortage of sewage during peak hours
and upgrading the capacity of pumping stations.

3 The primary treatment units should be treated properly and rags/grit/coarse
material shall be removed regularly for improving the treatment efficiently. The
collected material should be stored at a designated place and disposed in
accordance with the environmental rules.

4 T he utilization of treated sewage in plantation, recyveling ete. after proper
disinfection must be ensured in society level. The responsibility of concerning
officers/ stafl of that work circle may also be fixed in place of violation of
environment of municipal norms.

3 Proper records should be maintained for inlet and outlet flow by installation of
flow measuring devices/arrangement. Also records as indicated above should be
maintained and place at the site.

6 Proper {low chart. maintenancce schedule. last inspection visit ete. having
important details on display board.

Manager Project Engineer Senior Manager Senior Manager

Public health Jal- /11/111 Work Circle-6

Noida Noida Noida Noida
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l | ? -
‘1 Sr No. t Name of Societies ? Location STP Status ol
w 1 Prateek Stylon l Sector-45 ’ STP found working E
‘ 2 NRI City Homes » Sector-45 | STP found working
- — k]
3 | Gardenia Gallaria Sector-46 . STP found working h
4 Jalvayu Tower | Sector-47 ! STP found working
L | Eldeco Ananda ﬁr: .
5 N n ' Sector-48 | STP found working A
| | Apartment | ;
| { [ ! <
6 | Pearls Gateway Towers | Sector-44  STP found working K
w 7 1 Assotech Sector-44  STP found Not working
[ 8 | Steller Green | Sector-44 | STP found working i
] | —
L9 Antriksh Kanball Sector-77 | STP under construction ‘
T S
| 10 | Amrapali Shaphire 1 &2 | Sector-45 STP found working
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Action Plan Sewerage Network, NOIDA

Hurerode-C

Estimated Cost.

S No. Name of Work SR Action Plan Remarks
(in lacs)
P/L of main Sewer line from B-Block Sector-19 Strengthenlng_of.old/under5|zed sewsr oS 1er Contract Bond prepared.

1 A 172.07 proper functioning of sewerage system.
to SPS-18) Noida work start soon

Contract Bond prepared. work start soon.
P/L of main Sewer line from F-Block Sector-27 Strengthemng. of'old/underSIZed sewer line for Principal approval in

2 : 45.82 proper functioning of sewerage system.
to SPS-18) Noida o ; process

Principal approval in process.
Installation of non clog submersible pump at Gapeasly SFa-66 upgradeq shirgugh instaliatien Principal approval in

3 ) 180.00 of new non clog submersible pump for proper
SPS-66, Noida o process

functioning of sewerage system.
Strengthening of main sewer line from SPS-10 Strengthening of old/undersized sewer line for| Principal approval in

4 . 225.00 2
to STP-54, Noida proper functioning of sewerage system. process
Installation of non clog submersible pump at Newly construated SPS-113 fiof slog pufip are

5 . 9 pump 60.00 to be installed. Presently sewer is disposed in Work Completed
SPS-115, Noida . :

near by existing sewer line.

6 Strengthening of main sewer line in sector- 20.90 Strengthening of old/undersized sewer line for|  Principal approval in
104, Noida ) proper functioning of sewerage system. process
Strengthening of sewer line in Ph-2, hosier Presenting sewer line of said sectors are

7 9 g . ' y 388.81 connected to existing sewer line that causes Work Completed
complex, sector-84 & 85, Noida £ |

requent sewer jam/over flow
. . . Presenting sewer line of said sectors are

8 P/L. disposal sewer line from SF5-85 t.o =ing. 154.40 connected to existing sewer line that causes Work Completed

main passes from sector-92 MSPS, Noida ;
frequent sewer jam/over flow
Strengthening of sewer line (Connection of sec; Prosenting sewer lbe of sald seclors are

9 74, 75. 76, 77, 78, 79, 116 to SPS-117) Noida 593.45 connected to e_X|st|ng sewer line that causes Work Completed

frequent sewer jam/over flow

10 Strengthening of sewerage (Relaying of 87.88 Old sewer line leaking frequently and is to be Work Completed

400mm dai rising main line SPS-2/5) Noida

replaced.

(GQRVlNDER é‘l&{%\ﬁ"m

SENIOR MANAGER (JAL)-I
NOIDA

-

(M.K. JAIN)
SENIOR MANAGER (JAL)-llI
NOIDA ‘




Awerure. D'

Fraterg aRo gRATST i< (G wareey)
Jev—39, AITel |

TS/ 9ot :Ueﬁ:an 0} / 2026

— \fflr

P iee 7 "“O

"QT_*.“_.T Hver 83 4 udeie viaen, arEie e, e e wd R @iE
il ‘G:“"\],,U,LJ

FUYT IEE BT § B gomE W AgeT aF § ad G St T
™

.. ; = . a - A ER— e
Haiils wiarera, e Sigee vd gR¥A @ited &1 [@a30 -7+ 961 &

104 ] 56 | 08y . 104
'a! /,
S S W \ ;i \
ATEAT HigY ?ireﬂ“?‘w:f, Mg | x} d\(‘

\
)

: —" n
rmowtﬁ é
aRo :trﬁ‘a“rm aﬁ‘r%ﬂ

(G @re)

HIqST |

o “1?1’ 4=
- ! ESalle?] a«:f@r’q‘ j\w FHrauTeTe AlSEN AEICE @ 0 I Q¥ JL SITRTe] |
T -ar‘%n—*rz ) AT R FIYUTAD mﬁm_ﬂq ey @ Wred SfTera e
éi::‘a FTORETS (30E) H8eT B FIew gEHiY |

i y:

I TU HRAd-dd l\.}'(‘i) 35 T]:u 2] | -

aiRo aRATsAT i
- (TF w@ren)
& l



N
Community Toilet Monitoring List
. No. | Circle Sector &Village Location New Alloted Number

1 1 5 Sector 5, Infront of A 67 CT-1
2 1 8 Sector 8, Near C17 CT-2
3 2 Rohillapur Village - Rohillapur Near Step By Step School CT-3
4 2 17 In front of Mandir, DND Road, Sector -17 CT-4
5 3 18 Sector 18, Backside DLF Mall, JJ Colony CT-5
G 3 50 Infront of SD school, Barolla CT-6
7 3 50 Infront of Kabadi shop, Near Turn on Nala CT-7
8 3 46 Infront of Supreme Tower CT-8
9 3 Sec 44 Opposite Royal Residence Apartment CT-9
10 4 Sec 45 Near Police Chowki CT-10
11 4 sec 62 Block A, Opp. INS Noida College CT-11
12 4 sec 63 Block d, Near Park-201 CT-12
13 5 scc 63 Block J, Near Company J-14 CT-13
14 5 53 Sector 53, Near Elecctric Pole, CNG station CT-14
15 5 33A Backsdie Shilp Art Building CT-15
16 5 sec-33/34 Gizor T-point CT-16
17 6 sec-35 Kribhco township CT-17
18 6 73 Sector 73/74, corner of greenbelt slum area CT-18

near Supertech
19 6 116 Sector 116-117 crossing service road, near CT-19

Nala slum area
20 6 72 Sector 72, Opposite Bijli Ghar CT-20
21 6 76 Sector 76, slum basti, on corner, infront of Cr-21

Silicon city
22 6 77 Sector 77, right side of road, slum area, near CT-22
Balaji Tour and travels
23 6 78 Sector 78, near water pump, slum area CT-23
24 . 116 Sector 116, slum area near 33/11 electric sub CT-24
station
Sector 117, Opposite Sector 120, Near gate on service CT-25
25 6 117 road infront of Sewage pumping
station Jal-3
26 6 122 Sector 122, Inside Noida Facility Boundary, Backside CT-26
OHT infront of Plot. No. 136
27 6 Sorkha Sorkha, FNG Service Road, Near Govt. CT-27
Akhada
28 7 sec 78 Near Antriksh Apartment gate-2 CT-28
29 7 80 sector 80, On corner, slum area, infront of D- CT-29
33 green kitchen Pvt. Ltd.

30 3 81 Sector 81, Agar (sapera) slum basti, backside CT-30

Dainik Bhaskar
31 7 81 Sector 81, Near B-205, Service road Agar (sapera) CT-31

slum basti, near Jagbir Bhati House,

12 7 83 Sector 83, in front of A 117, T point CT-32
33 7 83 Sector 83, in front of Nagar Bhawan CT-33
34 7 88 Sector 88, Sabji Mandi, In front of Gate No. 2 CT-34




FAY.

35 7 90 Sector 90, on road near electric Pole Police CT-35
chowki
36 7 Nagla Charandas Nagla Charandas, on Nala corner, in front of CT-36
A-22
37 7 Naya Gaun Near Kabadi shop, Sapera basti, Naya Gaon CT-37
33 7 Noida PH-II Phase-2, Hosiery complex, Slum area in front CT-38
of C-195 near greenbeit
39 7 Noida PH-1I Phase-2, Old court market, in front of Ram CT-39
Krishna Restaurant & NEA office
40 8 Yakubpur Behind Bharat Ghar , Near Service Road, CT-40
Yakubpur
41 8 106 Chaitanya Building Road, Near Jhuggi CT-41
432 108 Near JP Hospital Flyover, Divine Mead CT-42
Apartment Road, Temp Dumping Site.
43 g 104 Sector 104, Maharshi Ashram Road, Gejha CT-43
Rd,Sector 104,Noida

8 Gate No. 2, Dadri Main Rd, Opposite Salarpur CT-44

A4 Salarpur, sec 104 Police Station, Goyal Colony, JB Nagar, Salarpur,
Noida
45 8 sec 101 Salarpur, Barola near infratech CT - 45
46 8 sec 107 Service road of Sec 107 CT-46
a7 9 sec 143 Village Garhi Shahadra, Gujjar Road CT-47
48 9 94 Near Okhla Bird Sanctuary metro Station CT-48
49 9 168 near community center, Last T point of CT-49
Service Road, chhaprauli

50 9 124 Service Road near Water pumping station CT-50
81 9 124/94 Service Road Near Cremination House CT-51
52 9 126 Near Police Thana CT-52
53 9 127 Near Drain, Bakhtawarpur €T -53
54 9 128 QOutside Community Centre, Sultanpur Village CT-54
55 9 128 Shahpur Govardhan, Near Over head Tank CT-55
56 Y Nagla Nagli, Sec 135

Infront of Shivalik Bank

CT-56

4o



- Public Toilet Blocks List
New Alloted
S.No. Location Number for No of Seats

Public Toilets

Near Sai Mandiy Sector 52 | 4

——.._.______‘_-——-—._.______

Kanchan Janga Market Sec-33

9]
S

Sector-21 at MP- | Road

—-—-_.____—\_‘
Sector-14 ar Gol chakkar 3 4

Scctor-19 Crossing

Sector-27 F Block Near Dustbin

Sector-44 Amity School

Sector 18 Metro St
larket

ation Near Savitri

Tripode Sector 28 Car Market

Sector-17 BHEL Colony at DSC Road

Sector 38A Bus Stop MP-3 Side

Sector 38A Bus Stop Botenical Garden
Side

Mahamaya Flyover Near Bas Stand

Mayur School Gol chakkar sector 126

Infront Garden Galleria Mal] ay MP-2
Raod service Lane

Sector 28 Side Near FOB DSC Mar

o
o

DSC Marg Botenical Garden
on Sector 37 UnderPass

at U-Turn

GIP Gate No.2 a1 DSC Road

Nedar Atta Peer gt DSC Road

Stadium Gage No. 4 Parallel Road

L

6€C



21 'j(mlfuour.sc at MP 3 Road

\ 21 4
19 Sector 44 corner Near Police Chowki. \ 9 A
Bus Stop at MP-3 Road
Stadium Gate No § at Raghunathpur o ,
23 23 4
| Road
Sector 3% Golt Course Corner At MP-3 . B
24 24 4
Road
25 |Near Indo Gulf Hospital Sector 19 25 4
26 |Scctor 17 corner Near Sampwell 26 4
27 |Near Power House 38A on DSC Road 27 4
38 |Sector 142 Near Advent Crossing 28 4
‘l h. 1 Flay e Fr C-. 141 a e
2 N a‘.-nmya Flyover From Gr. Noida Seq 29 4
94 Side
30 [Sector 135 Near Fire Station (T Point) 30 4
31 |Sector 38A Bus Stand 31 4
32 [Sector 137 Near Felix Hospital 32 4
33 |Sector 144 cut on Express way 33 4
34 |Sector 18 Infront McDonald 34 4
_ |Sector 16A Corner Near Shahdra Drain R
35 35 2
at MP-2 Road
36 |Sector 17 BHEL corer towards DND 36 2
37 Adobe Crossing Sector 21A 37 5
Raghunathpur Road
18 Infront Spice Mall Sector 21A at 38 5
Parallel Road
39 F)Tﬂ{) Rz}JmGandha Metro Station " 5
infront Stardum
40 |Sector 18 infront Shyam Garment 40 2
41 |City Center Morna Bus Dipo 41 2
42 S_x:cmr 150 Greater Noida Entry (On 47 "
Expressway)
43 Eicc.lor 2 1A.22,12 Crossing Near Police 43 4
Chowki at MP-1 Road
14 tin or Sector 16A T-Point Near Shiv a4 i
Murt

G4



Sector 62 Side T-Piont NH 24 Junction

15 i 45 4
Jonal Road No. 6

46 Sc‘clor 60 Near U Flex Road No. 6 46 i
Atter UnderPass
Sector 179 : I >

47 Sector 70/71/72 Red Light Green Belt ( 47 4
Baba Balak Nath)

48 |Sector-121 Near Home 121 Project 43 4

49 [Sce-122 FNG Near ONG Pump 49 4

S0 |Sector-72 Opp CNG Pump 50 4

51 |Sector-75 Near Spectrum Project 51 4

52 |Scctor-78 Near Amrapali Princely 52 4

53 |See-126 Near HC'LL 33 4

54 [Sector 71 Auto Stand 54 4

55 |Opp Fortis Hospital Jonal Road No. 6 55 4

56 S‘ecmr 63 Meu:o Station opp. 56 4
Corentham building

- Sector 71 Crosing toward Sector 50 -

57 ) = 37 - 4
Metro Station

58 |Sector 12] MP-3 Road Cleo County 58 4

50 Sector-105 Near Lotus Project ( Haji 59 4
Pur Under Pass)

60  |Sector 5 Near Jhuggi 60 4

61 |Sector-93 Near 6l 4

62 |Sec-93A, Near Eldeco Apartment 62 4

63  |Noida Entry From Kalindi Kunj 63 4

64 S“‘_‘m,.‘_ Before Sﬁunwm:]d Vanalika 64 4
Porject Towards Expressway

65 [Sector 51 Near Police Chowki 65 4

66 |Sector 25/26 or MP-2 T Point 66 4

67 Scumr 16 Metro Starion Car Market 67 4

| side
68 |GIP Gate No.g 68 4

%



"\

e b

e

49 ¢ See-126 Near Amity 69 4
Y
70 [Sector 70 Near Jhuggi 70 4
7 Scctor 63 Side T-Piont NI 24 Tunction 71 4
Jonal Road No. 6
72 |H- Block Market Sector 63 72 4
73 |U Flex at Elivated Road 73 4
74 |Sector -50 Metro Station 74 4
75 |Sector 75 Spectrum Mal 75 4
7% (;"it_y Center Metro Station Sector 39 7% P
Side
77 |Golf Course Gate no. | A7 4
78 |Sector 142 Near Advent Building 78 4
79 |Sector 33 ARTO Office at MP-2 Raod 79 4
80 [Sector 108 Crussing 80 4
81 |Sector 9 MP-1 Road 81 4
82 INSEZ Metro Station 82 4
83 [Labour Chowk Sector 62 83 4
84 Near Logix Mall Parking at MP 3 84 4
Raod
85 |Sector 148 Fxpresswav 83 4
Y |
86  [Sector 123 Near Hindan Cenal 806 4
87 |Sector-8 Nursery 87 4
8% Sector 104 DSC Road 88 4
89 Carparking Entry MLCP Sector-18 89 4
2 Raddison Hotal Side MLCP Sec-18 90 4
91 Wave Silvel Tower Side MLCP Sec-| 91 4
92 Sector-12.22 92 4
Sector-25 Market 93 4




S | " i ; - =
99 1 Namura Near Motro station Sce-66

9= f Bangali Market Sector-62
Near NMRC Station Sector-7]
DND Sector] 6 Necar FOB

Necar Pojlce Chowki Sector-] &

100 | Near Correnthum Building Sector-62

iy

o

Al
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Head Works Division Agra Canal, Okhla
PROJECT ESTIMATE FOR PROPOSAL OF IN- SITU CONSTRUCTED WET (A
SYSTEM FOR NOIDA MAIN DRAIN IN NOIDA(GAUTAM BUDDH NAGAR

GENERAL ABSTRACT OF COST

'S.N. ] Name of Item

1

Cost of 6 no. Wetland System

= F L3

Total ¥

Add 1% design, drawing and soj| investigation ¥

Sub Total 2

Add 6.875% for Centage Charges

BT L

CHESKED

!

|
N
]
]
]
|

|

Sayin Lacs ¥

{ - e
DRAUSHTSMAN
HEAD WCF:“-’.S'DF‘J'IS;;L’-:’-.- AGRA CANAL
OKHLA, NEWAELHI- 110025

N

e

Junior Enginear Assistant Engineer Executive =
HW.D.A.C OKHLA HW.D.A.C OKHLA



~_JARIGATION AND WATER RESOURCES
DEPARTMENT UTTAR PRADESH

o ==

PROJECT ESTIMATE FOR PROPOSAL OF IN- SITU
CONSTRUCTED WET LAND SYSTEM FOR NOIDA MAIN

DRAIN IN NOIDA (GAUTAM BUDDH NAGAR)

i Cost of Estimate¥  4279.70 Lac

Yamuna Organisation, Okhla

\) 11Ird Circle Irrigation Works, Agra



.» _ .cuionand Water Resources Department Uttar Pradesh
+ Head Works Division Agra Canal Okhla New Delhi 110025.

pROJECT ESTIMATE FOR PROPOSAL OF IN-SITU CONSTRUCTED WET LANL
SYSTEM FOR NOIDA MAIN DRAIN IN NOIDA (GAUTAM BUDDH NAGAR|
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@rers ud S Faree s, 30U0) & EWRI 3Iad o &bl IF-THATT T 3FFEM0T -
Bl fpe STET 21

S AT BT UGWOT TR Hel 3nadl ud aNenfores & A IS B BRT ST
sﬁzﬁﬁgﬁglamaﬁuégvﬁaﬁm?aﬁqaﬁwﬁﬁaﬁma?ﬂgé%l ercqeg
a7 @ BH B g A0 I &g ufBIOT BT 310T0/1002/2018 B FIEo
# Bafter uguur RRISOT @1 B Hemd o avst wifteseer @i arel 3 In-Situ Constructs
wet land System & fyafor @ @mf Fioen Reeht faeafdercr & wrwww Dr. CR Bat
(CEMDE) & uwravef & Jae weet 2g fedfera fsam omam 21

T B HH 2§ odw  amer e e wiffeer @ om e
S /A0U0 /STE/TAFH/2020/29, Zalids 12.05.2020 g1 Rkeeit faea fqemersr -
Wdaz Dr. C.RBabu (CEMDE) & uzraref @ Iu=red In-Situ Constructed wet land system =
@l dAtser @7 wwara Brars [Femor grer due feem ot amy fEeies 12.08.2020 =
foecht fom famerr @ ufwe & W= Dr. C.R Babu (CEMDE) & zwr sht gRfas= &z
o usemres, Siusr urferseor @t sufafa F ORI oy HAetwet @ amemz uw In-Sit.
Constructed wet land system @t wielfera @t Alsten @1 wzara Riag fqemor zrer o=
Fe Bear orem B g o Aol & of ol 3mSeHAl @ g9 s @t uifdieseer
DSR-2018 @ Tf=s Rreror aft & 3@l & 3MaR U of ordl &

IuStFT e Sterar & oot freg fGemaw @ wiwswz Dr. C.R Babu (CEMDE) z=
f&a o=@ geme & amame w6 Nos. In-Situ wet land system (500M each) & Jrar & weanfaa
T (500x6=3000 sftex) & o5 aul B fod Dfufcs, ww-wwE vd sEgRer B wiedl
o Afdwfaa Rear orem 2

3raoTd HIET T Bp Iude ey @ 3@y oears (03 [BHlo @ BEme) F osf
INaeTaATRIE wet land system @erar @ wig Sif¥feder @ wrf @ Swen  swaees
e, B ur M ardt oy @ dse adie IAen et ety uiiteszer grer
fsem Smrom

IWET Uraebetal  “Project Estimate for Proposal of In-Situ Constructed wet land system
ior Noida Main Drain in Noida (Gautam Buddh Nagar)’ @& =met A J|WO 4279.70 FTH @i
TR @y Fgorsr viesf ud snaeuds wreddrdl &g Uivd fear o e &

et afirerear_adter srferenzit sfare=ar
Te awef oz 3meTer oET &S gwd TUE A FEL

siEer =g Recfi_2s 3faeT @ Roef-25
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B Head Works Division Agra Canal, Okhila

PROJECT ESTIMATE FOR PROPOSAL OF IN- SITU CONSTRUCTED WET LAND
SYSTEM FOR NOIDA MAIN DRAIN IN NOIDA (GAUTAM BUDDH NAGAR)

GENERAL ABSTRACT OF COST
SN ._T ’ Name of Item | Unit | Qty. Rate Amount
| i i S gk st
1 lCost of 6 no. Wetland System No. 6 64796119.44 388776716.66
.1.__.‘,” 3~ - SHESN= ___..I
|l Total ¥ 388776716.66,
L Add 1% for Design, Drawing & Soil investigation 3887767.17.
} I . — —
} Add 2% Contingency % 7775534.33|
Sub Total ¥ 400440018. 16
Add 6.875% for Centage Charges I 27530251.25;
G Total T 427970269.41
l Say in Lacs ¥ 4279.70
Asistant Engineer 111 Executive Engineer

Juror Enameer
H.W.D.AC OKHLA H.W.D.A.C OKHLA H.W.D.A.C OKHLA



: / - '~Head Works Division Aqra Canai, OKia
_:,_,,fR‘dJECT ESTIMATE FOR_PROPOSAL OF IN- SITU CONSTRUCTED WET LAND
SYSTEM FOR NOIDA MAIN DRAIN IN NOIDA (GAUTAM BUDDH NAGAR)

ABSTRACT OF COST

 ——

S.N. Name of Item —‘Unit Quantity | Rate

— e

i |Earth work in excavation by mechanical means

|(Hydraulic excavator)/manual means Over areas

E(exceeding 30 cm in depth, 1.5 min width as well as
110 sqm on plan) including getting out and disposal of

| axcavated earth lead upto 50 m and lift upto 1.
— ad upto 50 m and lift upto 1.5 M|, | 799601 | 127.20] 1017088~

g | e Airactad hu Enainaar-in-charaa All binde nf cail
b2 'Farth work in embankment in ordinary soil
| lembankment to be in 20 cm layer, breaking clods,

watering, rolling each layer with 2 tonne roller or

wooden or steel rammers, and rolling every 3rd and

top-most layer with power roller of minimum 8
tonnes including 1.5 m lift and all lead including
cartage of earth by mechanical transportation and all
T&P labour etc. required for proper completion of
work. (Earth shall be arranged by the contractor atj M3 | 9953.99 353.60 3519740.§

3 |Providing & Making Gabion Structure  with
mechanically woven double twisted hexagonal
shaped wire mesh gabion boxes as per 15
16014:2012, MORTH clause 2500, of required size,
Mesh Type 10x12(D=100 mm with tolerance of *
2%) Zinic+PVC coated, Mesh wire diameter
2.7/3.7mm, mesh wire diameter 2.7/3.7mm(
ID/OD), mechanically edged/selvedged with
partitions at every 1m interval and shall have min 10
numbers of openings per metre of mesh
perpendicular to twist, tying with facing wire of
diameter 2.2/3.2mm (ID/OD)supplied @3% by wt of
gabion boxes, filled with boulders with least

\

M3 4138.75 3584.45 14835142«

4 |Providing and laying well graded fitler (coarse sand)
i/c cost of material, labour T&P etc for proper| 665.00 1753.95] 11663774

comnletinn of work —

5 |Providing and laying well graded fitler (4-10 mm size
stone grit) ifc cost of material, labour T&P etc for
proper completion of work. —
6 |Providing and laying well graded fitler (10-20 mm

size stone grit) i/c cost of material, labour T%P elc |
for proper completion of work. M3 | 665.00 1844.75! 1226758.

e

— 1
1

M3 665.00 1831.40 1217882.¢




—

" 'Name of Item

T Rate” 1 Amount— ":

%

B8/F Amount 22982990.70

Tproviding & laying 20-40 kg wt. split stone in
pitching i/C il cost of labour material etc.

|

M3 2992.50 1805.45 5402796.26

“TRandom rubble masonry with hard stone in

foundation and plinth including levelling up with

cement concrete 1:6:12 (1 cement : 6 coarse sand -

12 graded stone aggregate 20 mm nominal size)

upto plinth level with Cement mortar 1:6 (1 cement :
687.50

6 coarse sand) M3 6120.80 4208050.00

9 |Supplying & laying 20-40 kg wt. split stone in
Launching Apron i/c all cost of labour material etc.

M3 1125.00 1588.10 1786611.43

10 |Structural Steel  work welded in  builtup
_sections/framed work i/c cutting, hoisting, fixing in
position and applying a prime coat of approoved
|steelprimer using structural steel etc. required in
grating, frames, guard bars, ladder, gate and similar
works trash rack etc.

kg 14094.80 131.00 1846418.15

pii |

Providing & Fixing GI Chain link fabric fencing of
required width in mesh size 25x25mm made of GI
wire of 3mm dia i/C strengthening with wire, nuts,
bolts and washers as required complete as per

engineer in charge. M2 27000.0C

Providing and laying in position ready mixed plain
cement concrete, with cement content as per
approved design mix and manufactured in fully
automatic batching plant and transported to site of
work in transit mixer for all leads, having continuous
agitated mixer, manufactured as per mix design of
spedified grade for plain cement concrete work,
including pumping of RM.C. from transit mixer to
site of laying and curing, excluding the cost of
centering, shuttering and finishing, including cost of
curing, admixtures in recommended proportions as
per IS : 9103 to accelerate/ retard setting of
concrete, improve ‘workability without impairing
strength and durability as per direction of the
Engineet-ln—charge."Excess fless cement used than
specified in this item is payable/ recoverable




- " ["Unit [Quantity| Rate """'“‘A‘“:"“: ¥
Name of Item ni =

’T”/ o B/F Amount 3904820.

providing and laying in position machine batched and
machine mixed “design mix M-25 grade cement
concrete for reinforced cement concrete work, using
cement content as per approved design mix,
including pumping of concrete to site of laying but
excluding the cost of centering, shuttering, finishing
and reinforcement, including  admixtures in
recommended proportions as per IS: 9103 to elerate,
retard setting of concrete, improve workability
without impairing strength and durability as per
direction of Engineer-in-charge.”( Cement content
considered in this item is @ 330 kg/cum.“Excess/ less
cement used as per  design mix IS

payable/recoverable separately). All works upto
plinth level. M3 653.02 7997.30 5222.

1Centering and shuttering including  strutting,
propping etc. and removal of form for all heights.
Foundations, footings, bases of columns, etc. for
mass concrete.

M2 341.84 284.85 97
Centering and shuttering including  strutting,
propping etc. and removal of form for all heights.
Columns, Pillars, Piers, Abutments, Posts and Struts.
M2 931.34 733.70 68:
L6 |Dewatering for execution of works ifc cost of all
material, labour and T&P etc. kWH | 3357.00 100.85 .

17 [Steel reinforcement for R.C.C. work including
straightening, cutting, bending, placing in position X
and binding all complete upto plinth level. Thermo- L
Mechanically Treated bars of grade Fe-500D or more. i
MT 61.51 83500.00 513

18 |Providing beldar for cleaning of trash rack and mess
etc. (for 5 year)

No. 360.00 9621.95 34¢€

19 |Earthwork in excavation in slush & lahel i/c all lead,
lift and dressing etc. complete i/c carriage upto
5.00km by power transport. M3 | 28500.00 379.15 108(

Total Z| 6479
Say X 647.96|Lac

Junior Engin i i = ;
HAAIT M A rg“ f,fr.. . AS'S'!?E?T Engme?r.lﬂ Exacutive

A o~ e




Report: Regardmg E nchroachmeg& on Embankmnet of Drains

SN | WC Status I@%{ﬁ s | Signature ai-inchage |
|

- - e ‘b;ip, - - B e ———— e e ———

1. W C-1 | No. enchrogchment on embankment of Drai. - at present

! ! ! ¥
i | .ﬁ'
| w\

E 2. | WC-2 | No.enchroachment on embankment of D Drains at pré—s_cglm i B
i 1 (A p Rvneguse - o) ] a’ﬁ:oxm_ sl

| — L

i =2 —
Il 3. W C-3 No. enchroachment on embankment of Drains at present g

| No: &m oh e i on ’\‘77 2RO
| Kot 4 At Ty *"‘4‘111 G e
J [ 1Ti ;‘: e 1:‘,’; .ﬂ V.II
! B i k _aﬁ_f_: 2 L S
i 4, f W C-4 No . enchroachment on embankment of Drains at present We {

b g~ F @9—/’“ 3P
| s po ) & o
afRes YaHSD

e | el
) 5. W C-5 No. enchroachment on emba?ﬁmﬁn: of Drains at present g\v"") |
, G
| A e
- B I 5. 0%
I 6. W C-6 | No. enchroachment on embankmeni of Drains ai presenti b ]
| »f .
§ r &
‘ qu
E e s . .‘-:,L:q:‘ Y{ -'é-‘-w{‘ .
l‘ 7. | WC-7 | No. enchroachment on embankment of Draigs a;pms;s;ﬂ"it 1 el g S
1 .,-'-l,:;'—_l. B
1 o
i 3
j 8. | WC-8 | No. enchroachment on embankment of Drains at present iﬁ S92 T
| v Eq—’zrﬁ'?? fj'ﬂ—ﬂ“f"
!' '-171-5 ; r‘ﬁ?‘-"_) .‘ﬂQ—gﬂ \I
‘9 1" Wec9 | No. enchroachmentgn embankment of Drains at present | -
| |
‘ i
| | |
e - e . —— e
i 10. | WC-10 I No. enchroachment on embankment of Drains at present ;
| {
! i
| |




Sr, Location ’ Latl?ude Encroachment Monitoring Pictures
Longitude
28.329656
25 t i
Satnam kirana store, Bhangel 77.2326669 No
28.3154711
26 n NSE stati
Under NSEZ metro station 77.2339439 No
28.322350
27 B | I
anhgel wala nala 77.2337000 No
[ ] 3
28.321064 E
28 i :
Hosiery 77.2342250 2

No e o 3

ock A Phase-2. Noida, Uttar Pradesh 241708
Indiz

Sl ”




Sr. Location Lat"fm’e Encroachment Monitoring Pictures
Longitude
I}
28.3071634
29 Advant Sec-142 72437698 No
28.2958997
3b - N
Near Sec-135 77.2359403 o
8.3 5
31 Near Sec-82 28312647 No

77.2327149

e
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Drains Monitoring
. Location Latit.ude Encroachment Monitoring Pictures
: Longitude
' 28.3537049 ey
1 S ille, Sec-22 No -
ummerville, Sec-2 " : S ;-
- T 5
- 2
28.3519907
-16, Front - N
A-16, Front of Sec-23 gy o |
s
28.3517783
Front of A-17/23
ROkl B 77217213 No
28 3518658
Front of gate, Sec-
FOE Gl gatn; ety tharin Sac-23 77.216540 No

A, Sector 33, Noida, WUaar
Pracdesih 201307, (ndis

NT PG Opposite. Sloe
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X Pradhan Market, Marms,

Mo
s, Littary FPrademh ZOT3I07, ol

Sr. Location Lat't_ude Encroachment Monitoring Pictures
Longitude
e
28.3518900
i - N
5 Ashish convent school, near sec-33 27.219210 [+] " .
Ea
e b
£y o :
£

i 28.3519317 " ;

6 Kribhco colony, Sec-35 77.219797 No g o o
e 7

£
28.3455886
Kri -35 (F
ribhco Fclony, Sec-35 (Frant of Morna) 77.2124577 No
M. pr.'s‘dh:n Market, Mornx.
a, Uttnr Pradesh 201307, Indle
28.3456023
Briiwasi cat " )
rijwasi caters morna harijan basti 77.2124292 No




A

77.2145378

Sr. Location Lat't_"'de Encroachment Monitoring Pictures
; Longitude
8 022 >
28.3445
X N g " -
g Sector-34 77.2142525 4 =
. .
28.3445011
bhi i N
10 surabhi hospital, Morna 77.2142425 0
L]
11 Service Road No
[ ]
8.344405
12 Kendriya vihar, Sec-51 2 ki No




Sr. Location Eatite Encroachment Monitoring Pictures
Longitude
=
13 Kendriva vihar, Sec-51 '28.3443807 No
endriya vihar, Sec-5! 77.2146145
T 3
Sy,
ey =
b
ik
. e . 28.3444693 ;
14 Police Chowki, Sec-51 27.2144117 No Ghn
. 4 <
k) 3
e
e
28.3436577
15 ki i i hakk - N
Towards kendriya vihar (Gol chakkar) Sec-51 9 9157424 o
¥
4 e X
¥ A ¢
e i i
ie Sec-50,51 mid road, towards sec-51, Near by 28.3441368 No
Gol chakkar 77.228562
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Sr. Location Lat't_Ude Encroachment Monitoring Pictures
Longitude
'3 4 e
C ey o
"o i3 % "@’_
L iy
! f:‘i! ] i
28.3438313 T8 ]
. - iri hills F- o i
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R
7y ] ;
1
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3
£
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50 U N
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* -
A e ‘»_:‘_.‘; - |.'“—‘
19 Kajal Dairy, Community toilet Barola drain sec 28.3414816 No
50 77.2224057
',2'""_..'
5 i S : W
28.33546
Village-Barola, n C t N
illage-Barola, near Cemetry 27.2242056 o

20
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Sr. Location Ll;antlt:d: Encroachment Monitoring Pictures
gitude
L .
h’ i t
- .y
-ki.‘:
T 283353852 1
21 | Brahampal market bhati dairy, village-Barola 7.2242820 No
et B
e g
: P e
2 Mah ia, front of sec-76 . No Na) % R
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_- ;% 4 >
bt S
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s
- g = [
0 . - - S .
24 | $.M.G. Public school, Rajeev colony, Bhangel 2824047 No oo ¥
SRR g GG, S0808 77.2326708 - . S
g i o
. YR o T
E = ;
" ™ : o _t|_¢?ﬁ, o




S Location ’ Latlt.ude Encroachment Monitoring Pictures
Longitude
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. wl . PRI B 9N

B ;,__ i g . ) - EXPERIENGE
- WS ¥R HATT e S
EXPERTISE - EXCELLENGE ~

No. WAP/Noida/(JAL)/2020/01 September 9, 2020

Mr. R.P. Singh

Dy General Manager (Jal)

New Okhla Industrial Development Authority
Sector-5, NOIDA

Subject: Feasibility study to intercept drains & Channelized waste water to STPs
through sewer lines in NOIDA — Letter of Consent - Reg.

Ref. No. NoidalDGM(Ja!)lZO20/139 dated 07.09.2020
Sir,

We are in the receipt of your letter no. Noida/DGM(Jal)/2020/139 dated 07.09.2020 regarding
feasibility study to intercept drains & channelized waste water to STPs through sewer lines in
NOIDA, We are thankful for considering WAPCOS Limited for this prestigious project which
is to be carried out on urgent basis.

We understand that the directions of henorable NGT are for a time bound action plan for this
WOork.

We hereby give our consent to undertake this work for which proposal as desired by Noida
Authority is under preparation. In this regard, a team of our expert would visit the Noida area
& inspect the conditions of drains and assess the volume of work invelved. The proposal
would be submitted to you in a weeks’ time.

Thanking you and assuring you of our best services at all times.
With best regards, i,

Yours faithfully,
A N
A Lo }—{A \,{,-"31 4

(Anupam Mishra) Q g
Director (Commercial & HRD) { )

\ o\ Ph: 011-23739536
a 5\ Email:@ypam@wapco-sindia.comw—«

A e
°3 A\ 5

vy

5" Floor 'Kailash'. 28 Kasturba Gandhi Mara New Daiki - MO ONT DA



Srl. -M'a_mager ]ng[-l, Sector-s,_ Noida,

No.NOIDA/StM(Jal)}-l o010 /15 2

Dated:
To, < | \%‘ \ G’l
The Chairman '
Centra] Pollution Control Board
Ministry of Environment Forest & Climate Change

Govt, of India, New Delhi
Subject:- Performance Guarantee

Dear Sir,

Encls: FDR No KL 692282 (CANARA Bank)

Copy to :-
1. PSto CEO, Maam for kind information,
2. PSto ACEO, Maam for kind information,
3. OSD(T) for kind information,
4, DGM (Jal) for kind information, -
5. St. Manager (Jal-11 & III) for necessary action,
. Senior MalEE_e_ al)-I
o o
M\ AL

r

A
gt 5

wonid W RdEer 9
. e

oA e, i mg.{ wary g
31 DEC zmg

Centrel Polusion Control Bosrd

Pativesh Bhavan, East Afun Negar, Deihi-37




|, . <t 1, ——
. @91 o < 47\ Canara Bank DP. Code: si.No.KL 692282
__ 8 S Wl
T Hie, 112, S A2, & wie ; .
| HEAD QFFICE : 112. J.C. xo%_.wwﬂ__mwamm _ Umﬁ#xmﬂmtn Neida Sector-6
; g 9..25317
_ KAMADHENU DEPOSIT GENERAL
. Branch :NOIDA SECTOR 62817
% @&mcmmig%ce&ﬂ 31122019
AR 4 Customer ID : 11256874
Account No : 2817401006075/ 1
DOB (ifminor) :
Nomination
Regd :NO
Nominee 3
the sum of (in words) RUPEES ONE CRORE ONLY NovineelD -
Anmnu vised 6.56

Condition of Repayment: Interest Yield - O
. ) .lﬁ Rate cz..g_ . .
Perio (%)pa Total Interest
_NEQE% Day(s) 64 INR6,55,524.00 | 31/ 1272020 INR,06,55,524.00

JJ



